ADVANCE COPY

(TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY
PART-1-SECTION-1)
GOVERNMENT OF INDIA
MINISTRY OF COMMERCE
PUBLIC NOTICE NO 51 (RE-99)/1997-2002
NEW DELHI : DATED 01/03/2000.

Attention is invited to Paragraph 7.8 of the Export and Import Policy 1997-2002, as amended and Paragraphs 7.8 and 7.10 of the Handbook
of Procedures, Vol.1, 1997-2002, as amended and also to the Handbook of Procedures, Vol.2, 1997-2002, as amended from time to time.

In exercise of the powers conferred under Paragraph 4.11 of the Export and Import Policy 1997-2002, as amended, the Director General of
Foreign Trade hereby makes the following amendments/modifications and additions in the Handbook of Procedures, Vol.2, 1997-2002, as

amended.

In the statement of Standard Input Output Norms as contained in the Handbook of Procedures, Vol.2, 1997-2002, as amended, amendments/
corrections at appropriate places as mentioned in Annexure "A" to this Public Notice shall be made.

In the statement of Standard Input Output Norms, following additions shall be made at appropriate places as mentioned below:-
CHEMICALS AND ALLIED PRODUCTS

After the existing entry at S1.No.A-2386, the new entries from S1.No.A-2387 to A-2402 shall be added as per Annexure "B" to this Public
Notice.

ENGINEERING PRODUCTS

After the existing entry at S1.No.C-1500, the new entries from S1.No.C-1501 to C-1517 shall be added as per Annexure "C" to this Public
Notice.

This issues in Public interest.

Sd/-



(N.L. LAKHANPAL)

DIRECTOR GENERAL OF FOREIGN TRADE

(ASHUTOSH MISHRA)
DY.DIRECTOR GENERAL OF FOREIGN TRADE
FOR DIRECTOR GENERAL OF FOREIGN TRADE

(Issued from File No.01/83/44/19/AM99/DES-VI)



Annexure "A" to the

Public Notice No.51

Dated: 01/03/2000

AMENDMENTS/CORRECTIONS

S1.No. | Page | Reference Amendments/Corrections
No.
(1) 2 |3 4)
1. 10 Chemicals & Allied | The description of the import item at SI.
Products No. 4 shall be amended (without any
change in the quantity) to read as
SI.No.A35 under:-
"BIS TRIMETHYL SILYL UREA"
2. |12 Chemicals & Allied | The description and quantity of the import
Products item at Sl. No. 1(a) shall be amended to
read as under:-
S1.No.A48
"PIPERAZINE - 2.21 kg.".
WATER SOLUTION
(ON 100% BASIS)
3. |24 Chemicals & Allied | The description of the import item at SI.

Products

S1.No.All11

No. 4 shall be amended (without any
change in the quantity) to read as under:-




"BIS TRIMETHYL SILYL UREA"

35

Chemicals & Allied
Products

S1.No.A173

The description of the import item at Sl.
No. 4 shall be amended (without any
change in the quantity) to read as under:-

"SODIUM DIHYDRO BIS {2
METHOXY ETHOXY ALUMINATE
70% IN ACTIVE TOLUENE}".




49 Chemicals & Allied | After import item No. 4 the following
Products item with quantity shall be added:-
S1.No.A274 "ACETONE - 1.22 kg/kg"

53 Chemicals & Allied | The description and quantity of the import

Products

S1.No.A307

item at S1. No. 1 shall be amended to read
as under:-

"PIPERAZINE - 1.67 kg.".
WATER SOLUTION

(ON 100% BASIS)




7. || 53 Chemicals & Allied | The description and quantity of the import
Products item at Sl. No. 1 shall be amended to read
as under:-
S1.No.A308
"PIPERAZINE - 1.46 kg.".
WATER SOLUTION
(ON 100% BASIS)
8. |4 Chemicals & Allied | The description of the import item at Sl
Products No. 2 shall be amended (without any
change in the quantity) to read as under:-
SI.LNo.A686 ( As
amended vide P.N. | "Cobalt Chloride hexa hydrate".
No. 37 dt. 01.11.99)
9. | 130 | Chemicals & Allied | The norm covered by this entry shall be
Products substituted by the following:-
S1.No.A938
S1.No. | Item of Export Qty. || Item of Import Qty. Allowed
A938 | Solvent Black 5 1 kg 1. Aniline 1.070 kg
2. Nitrobenzene 0.305 kg
10. | 130 | Chemicals & Allied | The norm covered by this entry shall be

Products

S1.No.A939

substituted by the following:-




S1.No. || Item of Export Qty. | Item of Import Qty. Allowed

A939 | Solvent Black 7 1 kg 1. Aniline 1.070 kg

2. Nitrobenzene 0.305 kg

-4:-
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11. L1

Products

S1.No.A2017

CUCLCan & Al1lcu

111C Ut>LL1IpPUVll UL WU 1HIpuULL 111 at ol.
No. 4 shall be amended (without any
change in the quantity) to read as under:-

"BIS TRIMETHYL SILYL UREA"

12. | 273 | Chemicals & Allied | The norm covered by this entry shall be
Products substituted by the following:-
S1.No.A2027

S1.No. || Item of Export ? Item of Import Qty. Allowed

A2027 || Cefotaxime 1 kg 1. 7-ACA 0.741 kg.

Sodium Sterile
USP/BP

2. Mercapto Benzo || 1.025 kg.
Thiazole-4-YL-
2 (2-Amino
Thiazolyl)
Methoxy Imino
Acetate
(MAEM)

OR

1. Ethyl Aceto

Acetate 0.965 kg.

11. Potassium
1.44 kg.
Carbonate &

0.76 kg.
ii1. Bromine Toke
1.23 kg.
iv. Triphenyl 8

Phosphine 1.49 kg,




. Vulkacit Acid

. Methylene
Chloride

. Isopropyl
Alcohol

. Acetone

. Methanol

. Formic Acid

. Triethyl Amine
. Ethyl Hexanate/

2-Ethyl
Hexanoic acid

5.20 kg.
4.68 kg.
1.51 kg.
5.23 kg.
1.19 kg.
0.41 kg.

0.40 kg,
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13. | 15 Chemicals & Allied | The description of the import item at Sl.

Products No. 6 shall be amended (without any
change in the quantity) to read as under:-

SI.No.A2263 ( As
amended vide Public | "2-METHOXY PROPANE"
Notice No. 26 dt.
04.08.99)

14. | 17 Chemicals & Allied | The quantity of the import item at Sl. No.

Products

SI.No0.A2293 ( As
amended vide Public
Notice No. 37 dt.

01.11.99)

1 shall be corrected to read as under:-

"0.0525 kg. instead of 0.525 kg".

Tha rnavea ~anxrarad ey thic anter chall lha



10.

wuvliiavald & naiavuyg

111V 11ullll vuvuliLvu U)’ (ST ) Ulltl)’ oliall vUwv

Products deleted.
S1.No.A2339
(Introduced vide
Public Notice No. 46
dt. 3.1.2000)
16. || 25 Chemicals & Allied | The description of the import item at SI.
Products No. 1 indicated as "( Tin Oxide )" shall be
deleted.
S1.No.A2352
(Introduced vide
Public Notice No. 46
dt. 3.1.2000)
17. | 335 || Electronics Products 1. The description of the import item

S1.No.B111

at SI. No. 16 shall be amended
(without any change in the quantity)
to read as under:-

"Inductor/Cell"

2. The description of the import item
at SI. No. 22 shall be amended
(without any change in the quantity)
to read as under:-

"Adhesive/non-adhesive front
housing logo label paper or
Adhesive/non-adhesive plastic

labels".
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3. The description of the import item
at SI. No. 5 shall be amended
(without any change in the quantity)
to read as under:-

"Hardware Parts for pagers:-
(1) Screws - Net+2%

(ii) Shield - Net+2%




(iii)Lanyard - Net+2%"

4. The description of the import item
at Sl. No. 23 shall be amended
(without any change in the quantity)
to read as under:-

"Double Sided ESD Tape".

5. After import item No. 46 the
following item with quantity shall be
added:-

"47. Boots - Net+2%

48. Battery contacts - Net+2%
49. Pads - Net+2%

50. Bracket - Net+2%

51. Back up battery - Net+2%
52. Lens - Net+2%

53. Light Wedge - Net+2%
54. Snubber - Net+2%

55. Latch - Net+2%".

18.

401

Engineering
Products

S1.No. C188

The description of import item at S1. No.

1(a) shall be amended to read as:-




402

Engineering

Products

S1.No. C189

"Super Enamelled Copper Wire / Copper
Wire Rod".

The description of import item at Sl. No.
1(a) shall be amended to read as:-

"Super Enamelled Copper Wire / Copper
Wire Rod".
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20. | 410 | Engineering

Products

S1. Nos. C208 to

The descriptions of import item at SI. No.
1 shall be amended to read as:-

"CRGO Steel Sheets/ CRNGO Steel
Sheet".

C-212
[ I | L
21.
22. 644 Engineering Products The norm covered by this entry shall be
SINo.C1175 substituted by the following:-
S1.No. | Item of Export Qty. | Item of Import Qty. Allowed
C1175 | Condensor/Evaporator || 1 kg 1. Copper Tubes 1.05  kg/kg
Coils used as Heat refrigeration content in
exchangers for Quality-Dia export
Airconditioning and 1/4"-1/2" product
Refrigerator purpose.




2. Aluminium Fin | 1.10  kg/kg

Stock thickness | content n
0.10 mm to export
0.20 mm product

3. Brazing 0.5% of FOB
materials value

4. U Bends and net to net.
Tripods
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23. | 667 | Engineering Norm covered by this entry shall be
Products substituted by the following:-
S1.No. C1327
S1.No. | Item of Export Qty. | Item of Import Qty. Allowed
C1327 | Auto 1 No. 1. CRGO steel 64. kg.
Transformer  ( laminations/ per
variable voltage sheets/ KVA
) (a) upto 30 Coil/Slits/Cuts

KVA 1 phase or
90 KVA 3 phase




(b) Above 30
KVA 1 phase or
90 KVA 3 phase
and upto 130
KVA 1 phase or
390 KVA 3
phase

. Copper winding

wires/strips/Wire
bars/Wire
Rods/Cathodes

. Carbon in

brushes/Blocks/
Rollers

. Brush Holder

assembly

. Servo Motor

Magnets for
Motors

. CRGO steel

laminations/sheets/
Coil/Slits/Cuts

. Copper winding

wires/strips/Wire
bars/Wire Rods/
Cathodes

. Carbon 1n brushes

/Blocks/ Roller

. Brush Holder

assembly

. Servo Motor

Magnets for
Motors

Net to net

Net to net

11.

Net to net

0.78

per
KVA

. Cub.

Cm.
Per
KVA

kg.
per
KVA

0.77

per
KVA

. Cub.

Cm.
Per
KVA




Net to net
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(c) above 130 1. CRGO Steel 1.71 kg. per
KVA 1 phase or laminations/ KVA
390 3 phase sheets/Coil/Slits/Cuts
2. Copper winding
wires/strips/Wire 0.6 kg per
bars/Wire KVA
Rods/Cathodes
3. Carbon in
brushes/Blocks/ 0. Cub.
Rollers Cm. Per
KVA
4. Brush Holder
assembly Net to net
5. Servo Motor Net to net
Magnets for Motors
24. | 672 | Engineering The quantity of the import item ABS
Products Granules at S1. No. 8 shall be amended to
read as :-
S1.No. C1343
"1.05 kg/kg content in the export product
instead of 120 kg".
25. |13 Engineering A. COMPONENTS
Products




31.

790

SI.No.C1391 (As
amended vide Public
Notice No. 50 dated
: 02/02/2000)

Plastic Products

S1.No.H5

The description and quantity of import
item at Sl. No. 7 shall be amended to read
as under:-

"7. Outer Gasket or Synthetic Rubber
(Buna/NBR) 700 gms for 1000 Nos.

Gasket".

In the import item at S.No. 8, after the
description BHT, the following shall be
added without any change in quantity:-

"IRGONOX - 1076".
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27. | 32 Miscellaneous CORRIGENDUM
Products
The quantity of import item at Sl. No. 4
SI.No.K122 shall be corrected as under:-
(Introduced vide
Public Notice No. 46 | "0.166 Sq. Mtrs."
dated : 03/01/2000)
28. | 33 Miscellaneous CORRIGENDUM
Products
The quantity of import item at Sl. No. 4
SI.No.K123 shall be corrected as under:-
(Introduced vide

Public Notice No. 46
dated : 03/01/2000)

"0.174 Sq. Mtrs."

[ha e

| MTNMDDICTNNTINA



dviidvvliialivuud

Products

S1.No.K124
(Introduced vide
Public Notice No. 46
dated : 03/01/2000)

A\GAVIA\VAVANJ VIR VA VIS Y

The quantity of import item at Sl. No. 4
shall be corrected as under:-

"0.183 Sq. Mtrs."







Dated: 01/03/2000
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Annexure "B" to the

Public Notice No.51

CHEMICALS AND ALLIED PRODUCTS

S1.No. | Item of Export Qty. Item of Import Qty. Allowed
A2387 | FMOC-ONSU (9- | 1 kg 1. Fluorene 2.14 kg.
Fluorenyl Methyl _
Succinimidyl 2. Dlmethy.l 3.22 kg.
Carbonate) Formamide
12. kg.
3. N-Hydroxy
Succinimide
OR 1.60 kg.
a. Succinahydride | 1.28 kg.
b. Hydroxylamine | 1.91 kg.
HCIL
1. Ethyl Formate
A2388 | CIPROFLOXACIN | 1 kg 1. 2,4 Dichloro 5- | 1.54 kg.
LACTATE Fluoro
MONOHYDRATE Acetophenone
1.74 kg.




. Dimethyl 0.52 kg.
Carbonate
1.74 kg.
. Sodium
Hydride 1.14 kg.
. Dimethyl 0.30 kg.
Formamide
0.798 kg.
. Potassium
Carbonate
. Cyclo Propyl
Amine
. Piperazine
Anhydride
A2389 | 2-Mercapto-5- 1 kg . Para Anisidine || 1.28 kg.
Methoxy
Benzimidazole . Ethy1 Acetate 1.00 kg
. N-Butyl 0.51 kg.
Alcohol
A2390 | Trinonyl Phenyl | 1 kg . Nonyl Phenol 0.9343 kg.
Phosphite (TNPP)
. Tri Iso 0.0057 kg.
Propanol

Amine
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A2391

Inhalers

1 No.

1. Relevant Bulk
Drug (as per
Drug
Manufacturing
Licence)

Net to net




. Aerosol Valves

of relevant size

1.01 nos.

1.01 nos.
. Aluminium Can
of relevant size | 1.01 nos.
. Actuator with
dust covers/ cap
of relevant size
A2392 | 3:4 Diamino || 1 kg . Para Chloro 0.953 kg.
Benzophenone Toluene
0.200 kg.
. Dimethyl
formamide 0.250 kg.
. Methanol
A2393 | 3- Carbamoyl-4 | 1 kg . Ethyl Gyana 0.854 per kg.
Methyl- 6- Acetate
Hydroxy N- 0.876 per kg.
Ethyl ) . Aceto Acetic
Pyridone Methyl Ester 0.486 per kg
. Mono Ethyl
Amine 70%
A2394 | Disperse Red 91 | 1 kg . I-Amino 0.935 kg.
100% dyes Anthraquinone
content 0.410 kg.
. 1:6 Hexanediol
A2395 1 kg . Anthraquinone 1.240 kg




Vat Brown 1 2. Quinizarine 0.552 kg
(Vat Brown
BRCDP) (Dye 3. Pyridine 0.380 kg.
content 98%)
4. Nitrobenzene 1.050 kg.
5. Caustic Soda 3.190 kg
flakes
A2396 | Direct Yellow | 1 kg 1. Para Nitro Toluene | 0.374 kg.

11 (50% dye
content)
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A2397 | Geranyl Nitrite | 1 kg . Citral 1.333 kg.
(Min. purity
98%) . Hydroxylamine | 0.612 kg.
Sulphate
A2398 | Dipped Belting | 1 MT . Polyester 745 kg
Fabrics (EP) Industrial Yarn
(conveyor Duck 305 kg
/ Synthetic . Relevant
Fabrics of Industrial Yarn
Nylon 6/66 & (Nylon 6/66)
Polyester 840 65 kg
denier & above - V.P. Latex 7k
28:72 &
. Resorcinol
10 kg

. Formaldehyde




. Bonding Agent

(Grill bond /
coca Bond vulce
Bond-E)
A2399 | Diphenyl 1 kg . Phenol 0.558 kg.
Isodecyl
Phosphite . Isodecyl 0.419 kg.
(DPOP) Alcohol
A2400 | C-8 ( 3-| 1kg . 4- (3 Amino 0.600 kg.
Hydroxy Propyl)
Naphthalene-2 Morpholine
Carbonyl -( 3
Morpho]ine - . BON Methyl 0.841 kg
Propyl-Amine) Ester
A2401 || (S)-Valine- 1 kg . (L)-Valine or (S) | 1.837 kg.
Cyclic Urea Valine
(Wing B) 0.95 kg.
. Aerylonitrile
2.25 kg.
. Methyl
Chloroformate
A2402 | Potassium Pyro || 1 kg . Antimony 0.978 kg.
Antimonate Trioxide
0.300 kg.
. Potassium

Hydroxide







Dated: 01/03/2000
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Annexure "C" to the

Public Notice No.51

ENGINEERING PRODUCTS
S1.No. | Item of Export Qty. | Item of Import Qty. Allowed
C1501 | Low Carbon Ferro | 1 1. Aluminium 500 kg.
Manganese MT Ingot/
Aluminium
Powder
C1502 | Medium  Carbon | 1 1. Aluminium 250 kg.
Ferro Manganese MT Ingot/
Aluminium
Powder
C1503 | Continuous  Cast | 1 1. Copper concentrate | 1.06 MT/MT of
Copper Rod/ | MT Copper content
Cathodes in the export
product.
C1504 | Cold Rolled Non | 1000 1. Hot Rolled 1125 kg.
Grain oriented | kg. Alloy Steel
Silicon electrical Coils 5kg.
Steel Sheets/ coils .
in  fully/ semi 2. Organic 0.5 kg.
processed state. Coating/

As per packing

policy




Inorganic
Coating

. Pickling Oil
. Steel Stripping

. VCI Rusto paper

As per packing
policy

C1505

Hermatic
Compressor

No.

. Relevant Valve

Plate

. Relevant Gas

pump assembly

. Crankshaft

Assembly

. Suction Valve

. Discharge Valve
. Cylinder Head

. Stator

. PTC Relay

below 7 AMP

. Bi-metal

thermostat/
motor protector

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.
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C1506

Identifiable ready-
to-use  machined
parts/ components
made wholly or
predominantly  of
Carbon Steel/Non
Alloy Steel (not
less than 90% by
weight)
manufactured

1 kg.

1. Forging Quality
Carbon Steel/
Non Alloy Steel
Bars/ Rods/
Billets/ Blooms/
Ingots (Relevant
Material)

2. Chemicals Rust
Preventing Oil/

1.60
content
export

Kg/kg
n




through forging Primer/ Paints 2% of the FOB
process, not value of export
elsewhere . Miscellaneous
specified. items: 4% of the FOB

Refractory value of

material, Die exports.

Steel/ Die

Blocks, Cutting

Tools, Cutters

Sawing Blades

including

bimetallic

Bandsaw blades

steel shots, fuel

oil, heat

treatment

chemicals,

quenching oil

and lubricants.

C1507 || Identifiable ready | 1 kg . Forging Quality | 1.60 kg/kg
to use machined / Alloy content n
parts/ components Steel/Stainless export
made wholly or Steel Bars/
predominantly  of Rods/ Billets/

Alloy Steel/ Blooms/Ingots
Stainless Steel (not (Relevant
less than 90% by Material)

weight)
manufactured
through forging
process, not
elsewhere

specified.

. Chemicals: Rust

Preventing Oil/
Primer Paints

2% of the FOB
value of exports
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e  Miscellaneous
items: refractory
material, Die Steel/
Die Blocks Cutting
Tools, Cutters,
Sawing Blades
including

bimetallic
Bandsaw blades
steel shots, fuel
oil, heat treatment
chemicals,
quenching oil and

lubricants.

4% of the FOB
value of exports

C1508

Identifiable ready
to use machined
parts/ components
made wholly or
predominantly  of
Iron(not less than
90% by weight)
manufactured
through casting
process, not
elsewhere
specified.

1 kg

1. Pig Iron

1.25 kg




Note: The above norms are for the export product wholly made of
Pig iron. For the export product constituting Pig Iron less than 100%
and upto 90% by weight, the import requirement of Pig iron shall be
proportionately reduced.
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C1509

Identifiable ready
to use machined
parts/ components
made wholly or
predominantly  of
Carbon Steel / Non
Alloy Steel (not
less than 90% by
weight)
manufactured
through  Casting
Process, not
elsewhere
specified.

MT

. Major Raw

materials
comprising of :
Carbon Steel /
Non-Alloy Steel
Melting Scrap

. Additives

comprising of:

. Core

Wire/Scrap/
Ingots/Shots of
Aluminium

. Core

Wire/Lumps
Powder of

1700 kgs.

50 kgs




Calcium Silicide
(CaSi)

e  Lumps/ Powder
of Misch Metal

e  Ferro Silicon
e  Ferro Manganese

1. Miscellaneous
items:

a. 1) Resin Coated
Sand

1) Organic
binders

b. 1) Graphite
electrode

11) Welding
Electrode

1i1) Mould Wash
/ Mould coat

1v) Grinding
Wheel

v) Refractories:

450 kgs
200 kgs.
5. kgs.
12.5 kgs.
31 kgs.
6 kgs.

37.5 kgs.




a. Porous

Plugs/Seat
Blocks/
Sleevers/
Slide Gate
Plates
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1.

. Direct Bonded

Basic Bricks

. Monolithic/

Gunning/ Ramming/
Castables

. Dolomite/ Magnesia

Carbon Bricks

Vi)
Industrial
X- Ray
Film
(Various
Grades
for
Gamma
Rays
Iridium
192 &
Cobalt
60)

. Furnace Oil/ Diesel

Oil for

. Ladle heating

Moulding Heating

9440 Sq.Cm.

265 Ltrs.




1. Heat Treatment H

Note 1. : The above norm is applicable only if the export
products are manufactured through electric Arc Furnace /
Induction Finance Route using melting Scrap as shown at
item No. 1(a).

1. : In case the products are manufactured through the Induction Furnace
Route, the item 3(b) (1) will not be allowed.

2. : The above norms are for the export product wholly made of Non Alloy
Steel. For the export product constituting less than 100% and upto 90%
No Alloy Steel by weight, the import requirements of import items at SI.
No. 1 to 3 shall be proportionately reduced.
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C1510

Identifiable ready
to use machined
parts/ components
made wholly or
predominantly  of
Alloy Steel ( other
than Stainless
Steel) (not less than
90% by weight)
manufactured

through  Casting
Process, not

MT

1. Major Raw
Materials
comprising of:

a. Non-Alloy Steel
Melting Scrap

b. Ferro Alloys
comprising of:

1. Charge Ferro
Nickel/ Nickel

1594 kgs.

75 kgs.




elsewhere

Oxide Sinter

specified.
OR
Nickel
30 kgs.
e Ferro Chrome 21 kgs.
e  Ferro Manganese || 25 kgs.
« Ferro 31 kgs.
Molybdenum
25 kgs.
e  Ferro Silicon
6 kg
1. Additives

a.

comprising of:

Core wire/Scrap
/ Ingots / shots
of Aluminium

. Calcium silicide

(CaSi)

Selenium

. Lumps/Powder

of Misch Metal

. Miscellaneous

items

.1) Resin coated

Sand




H 450 kg
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1) Organic
binders

Y
Graphite
Electrode

i1) Welding
electrode

iii) Mould
Wash/
Mould
Coat

1v. Grinding Wheel
v. Refractories

a) Porous
Plugs/ Seat
Blocks/
Sleeves/
Slide Gate
Plates

b) Direct
Bonded
Basic
Bricks

200 kg
7.5 kg
12.5 kg

31 kg

37.5kg




1.

c)
Monolithic/
Gunning/
Ramming/
Castables

d)
Dolomite /
Magnesia
Carbon
Bricks

Vi)
Industrial
X-Ray
Film
(various
Grades for
Gamma
Rays
Iridium 192
&  Cobalt
60)

. Furnace Oi1l/
Diesel Oil for

Ladle Heating

i1. Mould Heating

i1i. Heat treatment

9440 Sq. cm.

265 Ltrs.
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C1511

Identifiable ready
to use machined
parts/ components

MT

. Major Raw

Materials
comprising of’

made wholly or
predominantly  of . Stainless Steel | 862.5 kg
Stainless Steel (not Melting Scrap
less than 90% by S 387.5 ke.
weight . Iron Flakes
mar;gufzctured Pure Iron/ Iron 400 kg.
through  Casting Powder
P t '
efs()eiziisgre ne . 1) Ferro Chrome
specified. i Charge
Nickel  Oxide
Sinter/ Ferro
87.5 kg.
Nickel &
125.0 kg.
OR &
: 12.5 kg.
c¢) 1) Ferro Chrome &
62.5 kg.
ii) Nickel &
25 kg.
iii)Ferro g
Manganese
1v) Ferro
Molybdenum
v) Ferro Silicon
. Additives 25. kg.

comprising of:




a.

. Core wire/Scrap/

Ingots/ shots of
Aluminium

. Core wire/

Ingots/ powder
of Calcium
silicide (CaSi)

. Selenium

. Lumps/Powder

of Misch Metal

. Miscellaneous

items

1) Resin coated
Sand

i1) Organic
binders

1562.5 kg.

200 kg.
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a. 1) Graphite 7.5 kg.
Electrode
12.5 kg.
i) Welding
electrode 31.25 kg.

iii) Mould Wash/ | 6.25 kg.

Mould Coat
37.5 kg.

1v)Grinding




1v.

11.

111

Wheel

v) Refractories

. Porous Plugs/ Seat

Blocks/ Sleeves/
Slide Gate Plates

. Direct Bonded

Basic Bricks

c)Monolithic/
Gunning/
ramming/
Castables

d) Dolomite /
Magnesia
Carbon
Bricks

Industrial X-Ray
Film (various
Grades for Gamma
Rays Iridium 192
& Cobalt 60)

. Furnace O1l /

Diesel Oil for

. Ladle Heating

Mould Heating

Heat Treatment

9440 Sq.cm.

265 Ltr.




Note:1.The above norm is applicable only if the export product are
manufactured through FElectric Arc Furnace/ Induction furnace
Route using Melting Scrap as shown at item No. 1(a)

2. : In case the products are manufactured through the induction
FurnaceRoute, the item 3 (b) (i) will not be allowed.

3. : The above norms are for the export product wholly made of
Stainless Steel. For the export product constituting Stainless Steel
less than 100% and upto90% by weight, the input requirements of
import items at Sr. No. 1 to 3 shall be proportionately, reduced.
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Refrigerator

Display  Cabinet

(Capacity
Indicated)

. Electro

Galvanised Steel
sheets pre-
painted 0.5 mm
thick

. Relevant

Stainless steel
sheet 0.4 mm
thick

. ABS/HIF with

GPPS (General
Purposel poly
sheets)

. Polyurethane

foam chemical
total foam
weight:-

1.03 kg/kg
content in the
export product

1.03 kg/kg
content in the
export product

1.03 kg/kg
content in the
export product

. Polyol

. Isocyanate

. Cyclo-pentane

1.03 kg/kg of
content in the
export product

1.03 kg/kg of
content in the
export product

1.03 kg/kg of
content in the
export product

one set on net
to net




. Relevant
Hermetically
sealed
compressors

. Relevant Fan
Motors

. Evaporator
cooling

. Compressor/
condensor
cooling

. Relevant
thermostate

. Copper tube
6.350x0.6 mm
thick

on net to net
basis

on net to net
basis

1 No.

1.03 kg/kg of
content in the
export product
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e  Copper capillary
tube

1.03 kg/kg of
content in the

export product
 Relevant Filter
Drier(Copper) 1 No.
e Relevant 1 No.
Evaporator (cu tube,
Al fin)
e Relevant 1 No.
Condensor (cu tube,
Al fin)
C1513 | Pneumatic  Tool- | 1 1. Relevant Air 1 No.
Clay Digger (Picks) | No. Inlet Nipple
with outside 1 No.




Trigger,  Throttle
Latch Retainer

10.

11.

12.

13.

14.

. Relevant Head

Bolt

. Relevant Piston

. Relevant

Cylinder

. Relevant

Fronthead

. Relevant

Throttle Valve

. Relevant Latch

Retainer Bolt

. Relevant Valve

Block

. Relevant Valve

Relevant Chuck
bushing

Relevant
Retainer-Latch

Relevant Lever-
Throttle Valve

Relevant Handle
Assembly

Relevant Latch
Ret Bolt

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.




H Bushing

Note : The import of components shall be allowed on net to
net basis with accountability clause.
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C1514

Pneumatic  Tool-
Light Simplate
Valve Temper with
Bore and Stroke
size 17/16" X 6"
(36.5mm X 152.45
mm)

No.

10.

11.

12.

. Relevant Elbow

. Relevant Air

Strainer

. Relevant throttle

valve Lever

. Relevant throttle

Valve Body

. Relevant throttle

Valve

. Relevant Nipple

. Relevant

Cylinder Head
Assembly

. Relevant Oil

Regulating Plug

. Relevant Upper

Valve case Lid

Relevant Valve
case

Relevant Lower
Valve case lid

Relevant
Exhaust

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.




Deflector 1 No.

13. Relevant Piston | 1 No.

with Plug

Assembly 1 No.
14. Relevant 1 No.

Cylinder

15. Relevant
Retainer Nut

16. Relevant
Retainer

17. Relevant Piston
Rod Bushing

18. Relevant Piston
PKG

19. Relevant Piston
Bushing

20. Relevant
Aluminium Butt

21. Relevant Lock
nut

Note : The import of components shall be allowed on net to net
basis with accountability clause.
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C1515 | Pneumatic  Tool- | 1 1. Relevant Streat || 1 No.
Heavy duty Ring | No. Elbow
volve Temper with . 1 No.
Bore and Stroke 2. Releyant Air
size upto 2 1/4" X Strainer 1 No.
6" (two and quarter
inch X six inch) 3. ITlﬁlevalntVl I No.
572mm X 152 rottle valve
( Lever 1 No.

mm)
1 No.




10.

11.

12.

13.

14.

. Relevant

Throttle Valve
Body

. Relevant throttle

Valve

. Relevant Nipple

. Relevant

Cylinder Head
Assembly

. Relevant Valve

Lid

. Relevant Valve

Relevant valve
Box

Relevant Lock
Clip

Relevant
Exhaust Clip

Relevant Piston
with Plug
Assembly

Relevant
Cylinder &
Bushing
Assembly

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.




15. Relevant Piston
Packing

16. Relevant Lock
Clip

17. Relevant Piston
Gland nut

18. Relevant Piston
Gland Sleeve

19. Relevant Butt

20. Relevant Lock
Nut

Note : The import of component shall be allowed on net to net basis
with accountability clause.
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C1516

Pneumatic
Rammer

Tool-

No.

. Relevant Valve

. Relevant

Throttle valve
lever

. Relevant

Throttle Valve
Bushing

. Relevant

Cylinder Head

. Relevant Upper

Valve Case Lid

. Relevant Valve

Case

. Relevant Lower

Valve Case Lid

. Relevant Piston

& Plug
Assembly

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.




9. Relevant 1 No.
Cylinder &
Bushing 1 No.
Assembly

10. Relevant
Bushing

11. Relevant Piston
Packing

12. Relevant Piston
Bushing

13. Relevant Check
Nut

14. Relevant
retainer

15. Relevant Rubber
Butt

Note : The import of components shall be allowed on net to net
basis with accountability clause.
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C1517

Pneumatic
Clay Digger

Tool
round

(picks) with outside

trigger
Retainer
round/Square
Chuck

Sleeve
and

No.

10.

11.

12.

. Relevant

Cylinder

. Relevant Sleeve

. Relevant Handle

& Bush
Assembly

. Relevant Lever

. Relevant Lever

Pin

. Relevant

Throttle Valve

. Relevant

Retainer sleeve

. Relevant Valve

. Relevant Piston

Relevant Upper
Valve Case Lid

Relevant Lower
Valve Case Lid

Relevant Valve
Case

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

1 No.

2 Nos.




13. Relevant Back
Head Bolt

Note : The import of components shall be allowed on net to net
basis with accountability clause.




